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Kotdwar (Garhwal) : In exercise of the powers conferred by sub-sec-
tion (3) of Section 3 of the Uttar Pradesh Dookan Aur Vanijya Adhishthan
Adhiniyam, 1962 U. P. Act No. XXVI of 1962), the Governor of Uttar
Pradesh is pleased to exempt in public interest all the shops and commercial
estublishments in the Municipal area of Kotdwar (District Garhwal) from
the operation of the provisions of sub-scction (1) of Section 5 of the Adhini-
yam read with Rule 3 of the Uttar Pradesh Dookan Aur Vanijya Adhishthan
Niyamavali, 1963.



